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C.P. No. 49/241-242lNCLT/MB/MAH /2016
...3...

(4) Open space encroached by sheet with M.S. Structure of rick wall built in open

space at rear side of '4" Wing." 4 E* *f
5. As there is a blockage in the entrance hence a Notice is issued,\with serious

consequences, the Petitioner is directed to make easy access to the Fire Brigade

to avoid any mishap immediately.

6. The Petitioner has to revert back on or before the next date of hearing about

the "Proposal" made by the Respondent.

7. The matter is listed on 28.09.2017 at 2.30 P.M.

\44

M.K. Shrawat
Member (Judicial)

Bhaskara Pantula Mohan
Member (Judicial)
07.o9.20L7
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